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Falth Homes run by Christian
Missionaries

2152, DR. LAXMINARAIN PANDEYA
Will the Minster of EDUCATION AND
SOCIAL WELFARE be plcased to state

(a) the number of ‘faith homey' in India
run by Christian Musionaries ,

(b) the activitien of the faith homes , and
{c) Government grant if any ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION ANRD
SOCIAL WELFARE (SHRI K. S RAMA.
SWAMY) : (a) to (c). The information s
being collerted and will be laxd on the Table
of the House in due course.

Elimination of Communal and Caste
Influence in Edwcation

215%. SHRI BHOGENDRA JHA :
SHRI G JANARDHANAN

Will the Minister of EDUCATION AND
SOCIAL WELFARE he pleased to state :

{n) whether communalimn #od castelam

AUGUST 16,"1973

Wristen Ansiowr 168

still exercise comsiderable influence fn the
sphere of oducation :

(b} whether any effurts have been made
by the Centre to eliminate such communal
and easte influences on education ; and

(c) if sa, the results achieved so far in
this respect ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE (SHRI K 5. RAMASWAMY) :
(a) Government have received reporta that
Communalism and Castesmm  manifest  theme
sclves on certain occasion in varying degrees
in nationa] hic and this has its repercussion
in certain spheres of cducatious

{b) To counteract and ultimately elumi-
nate such influences, Government have been
taking several steps to promote positive atlitue
des of integratson, ratonalsm  and secularism
in the acadennc cummunity These tochule
mter-State and other types of student camps
where young people of varsus communities,
castes and regions Iine  together and  learn to
appreciste each other's culture and trachion,
establishrent of natiwonal integration samatis
in universises and colleges 10 prunote attu-
des of integratsun, bringing out text matertaly
which sl coucepts of ntegration  and
sccularsm, necesenry orientation of teachers,
bringing together writers of different  regrons
so that they deuvelop mutval understandimg
and apprecution which will in turn be reflees
ted in thewr hooks, ete

(¢} It needs prrustent, continuwus and
long-term eflurt to bireak down lung entrenched
attutudey and morey Nevertheless, the step
taken so far have lnought abuit better unders
standing within the acadomic commuaty, and
Government have every hope that with (onte
nurd effore, the objertive will e ultimately
achieved.

Codification of Privileges of Parllament

4154, SHRI BHOGENDRA JHA « Will
the Minster of PARLIAMENTARY
AFFAIRS be ploased to state ¢

(a) whether thete is  any proposal to
codify the privileges of Parliament , and

(b} if so, the broad autlines thereof ?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS, AND SHIPFFING AND

TRANSPORT (SHRI RAJ BAHADUR) ¢
(.’ No; Sir,

(b) Question does not arise,.





